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Iacsme Ui paid by top Film Stan 

1305. SHRIMATI USHA MALHOTRA; 
Will the Minister of FINANCE be pleased to 
state: 

<») the names of the twenty top •film stars 
who are the highest income-tax pay en; 

(b) the amount of ineome-tax assessed 
from each of them during the last three years, 
year-wise; and 

(c) the amount paid by them during the 
same period? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) to (c). The 
information is being colected and will be laid 
on the Table of the House. 

[Funds collected by M/s. Hindustan Lever 
Limited from their Distributors 

1306. SHRI KALRAJ MISHRA: 
SHRI LAKHAN SINGH: Will  the  

Minister of FINANCE  be pleased to state: 
(a) whether Government are aware that 

the Hindustan Lever Limited has collected 
crores of rupees in the shape of 
security/deposits from its distributors 
throughout the country during the last six 
years; 

(b) if so, how much amount has thus 
been collected; 

(c) whether the said company had taken 
permission from the Reserve Bank for 
collecting these deposits; and 

(d) if so, what are the details is. this 
regard?] 

† [  ] English translation. 
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†[THE DEPUTY MINISTER IN THE 

MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) and (b). 
The company has been taking deposits 
from its redistribution stockists towards 
the price of goods continuously supplied 
to them. These are in the mature of 
security advances and are 

t[ ] English translation. 

intended to cover the risk of bad debts. 
The amount of such deposits taken by the 
company during the past six financial 
years and remaining on hand with it as 
on the last date of its financial year, as 
also the total amount of the company's 
assets on these dates are as under: — 

(c) and (d) Specific permission of the 
Reserve Bank of India is not required 
since acceptance of such deposits is 
exempted from the operation of Section 
26(7) of the Foreign Exchange 
Regulation Act,  1973.] 

Survey for exploring geo-thermal 
sources of power 

1307. SHRIMATI PRATIBHA 
SINGH: 

SHRIMATI SUSHILA 
SHANKAR ADIVAREKAR: 
SHRIMATI  NARGIS DUTT: Will the 
Minister of STEEL   AND MINES be 
pleased to state: 

(a) whether Geological Survey has 
spent considerable money in exploring 
geo-thermal sources of power i.e. mining 
for heat; and 

(b) whether he will place a com-
prehensive and exhaustive st8**" ment 
about the work of Geological Survey of 
India and other agencies under his 
ministry in this area? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) and (b. A 
statement is laid on the Table of the 
House. 

 


